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submitted its report ok the 7th Janaary, 1994,
The recommeéndations are under considertion
of the Governinent. Suggestions received from
varicus guaiters, inclnding the Federation of
Indian Chambers of Cominerce and, Industry
will be kept in view ai the tume of taking a final
decision on the recommmendations made by
the Commitice.

BBl te muriter Pyrivete Bambks

5471 SHRI RAMDAS AGARWAL: Will
the Minister of FINANCE be pleased to
date:

(8) whether Government's satiention has
been drawn t0 a newsitem published in the
Financial Express dated 12th April, 1954 cap-
tioned “RBI to menitor private banks™ to ensure
that they fulfii the priovity sector obligations
and socia) commiiments laid down by the
apex. bank;

() if s, the details thereof and policy 1aid
doam Wrerelor, &n

{€) in what menner Government pitpDse 1o
ensure that significance of the Public Sector

Ranks would oot in any way be diminished by

bringing private banks i the scene ?

THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI MV
CHANDRASHEKHAR MURTHY): (a) Yes,
Sir,

(b} Reserve Bank of Indis (RBI) guidelines
cn the entry of new private s2¢1or banks stipu-
Late jmrer aliz that they wili have 15 observe
gnorty secior tapeis fending a5 appiicalle 1o
clher domnesi:: banks. These guidelines alse
stipulaie that W enndiz the new privaie sector
banks to leud 16 31} categories of the priovity sec-
w1, some modificetion in the cowposition of
e prionity sectos lending ms 7 be consvdencd by
BBE for au inidal peresd of 3 years

(€} 1%s sevibag v o7 new banks in the private
secicr @ egpecied w0 inprove competitive
effiziency of e Havking sysiem and upgrade
wchnolog E\' ty r»'iu.\ vrpected that the existing
Baaks ing seior banks would ree
CFpaniss 'hmr 3g w“sm s Ay o mes! the com-
petition pased by he  aww  privele Sector
bagsks.
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3472, SHRI GURUDAS D34S GUFTA .
SHRI NF. RALAY AM -

Wil the ¥izdsier of 7k 308
oot

B plessad

aether & 1z 5 v SR InenY's
cfren policies and 2l ¢ begks w0 clesa
ap fhel balance shaets, Ravw pushed o the back
barser die social orieated progrommes_like
RKozgur Yojna for unemployed youth snd loan to

the priority sector; and

W

(b) if s0, what steps are being takento see that
these sectors are nx denied ﬁnancml support
from the bankn"

THE MINISTER. OF STATE IMN- THE
MINISTRY OF FIMANCE {SHRI M.V
CHANDRASHEKHAR MURTHY: (a)
Mo, Bir. \

{(b) Dces not arise
Follow vp sctior ox JPU Repaent

5473, SHRI SOUMAPPA R BwdiviAL
SHRI GURUDAS DAS GUPTA:

Will the Minister of §
0 stale

INAHUE by pieased

(&) what are the details of the ivliow ap
zction taken by Governmen' on the fPU repox
on scam;

(b} what are the reasons for delay in jaking
e actions on the »word and

() ARt is tie prusent position ?

THE MMINISTER OF HTATE TN THE
ISTRY OF FINANCE (SHRI MV
CHANDRASHEKHAR =URTHY) . fa)to ()
Tre Join: Parliameniary Commive: presented
fis repont to Peelisament on 21-12-i993 The
repori has been discuseed in Saoth e Efmases of
Parliamers. A commumitiey  ompriing  of
Fuiance Secretary, Secreiavy {Revenue), Seo-
retacy (Expenditure}, Special smrﬂaﬁ {Hank-
mg) and Deputy Gowverr & Rank ¢

India has been consity hidnisicy od
Finsuce 1€ MOceEss vanoui recommendations
conceraieg Minigtry of Wivesix An Tnter

binisterial Tomminee has also boer
eituged vader the f‘,smn- zghie 0 ebi




